
Presentation of 10th Report of the Business Advisory Committee

 

 THE  MINISTER  OF  STATE  OF  THE  MINISTRY  OF  LAW  AND  JUSTICE;  AND
MINISTER  OF  STATE  IN  THE  MINISTRY  OF  PARLIAMENTARY  AFFAIRS  (SHRI
ARJUN RAM MEGHWAL): Hon.  Chairperson,  Sir,  with  your  permission,  I  rise  to
present the Tenth Report of the Business Advisory Committee. 

________

? (Interruptions)

14.05 hrs

MATTERS UNDER RULE 377*

 

  माननीय सभापति :  माननीय सदस्यगण,  नियम 377            के अधीन मामलों को सभा पटल पर रखा जाना है । आपसे
      रिक्वेस्ट है क‍िजिनके भी नियम 377              के अधीन मामले हैं और जिन मामलों को उठाने की अनुमति दी गई है, वे

              मामले के पाठ को तुरंत व्यक्तिगत रूप से सभा पटल पर रख दें ।

? (व्यवधान)


